FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF AGH WIRES PRIVATE

LIMITED
RELEVANT PARTICULARS
Name of corporate debtor AGH WIRES PRIVATE LIMITED
Date of incorporation of corporate debtor 20" July, 2011

Authority under which corporate debtor is | ROC-Delhi
incorporated / registered

Corporate Identity No. / Limited Liability | CIN: U28910DL2011PTC222577
Identification No. of corporate debtor

Address of the registered office and principal | Registered office: A-19/ B-1 Extension, Mohan
office (if any) of corporate debtor Co Operative Ind Est P.O. Badarpur, Mathura
Road New Delhi DI 110044 IN

Corporate Address: Plot No.1, Sector-16,
HSIIDC, Bahadurgarh, Jhajjar, Haryana, 124507

Insolvency commencement date in respect of | 16" October, 2023 (Copy of order received on 22-

corporate debtor 11-2023)

Estimated date of closure of insolvency | 13" April, 2024 (180" day from the date of

resolution process Commencement of Insolvency Resolution
Process)

Name and registration number of the insolvency | Name: Manish Kumar Aggarwal

professional acting as interim resolution
professional Regd. No.: IBBI/IPA-002/1P-N00916/2019-

2020/12929
Address and e-mail of the interim resolution | Address: B-22, SFS FLATS, SHEIKH SARAI,
professional, as registered with the Board PHASE - 1, Delhi, 110017

Email: - manishshikha68@gmail.com

Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional Spazedge Commercial Complex, Sector-47,
Sohna Road, Gurgaon-122018

Email Id: ibc.aghwires@gmail.com

Last date for submission of claims 6" December, 2023

Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional

Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)

(a) Relevant Forms and (@) Web link: -
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: (b) NA



mailto:manishshikha68@gmail.com
mailto:ibc.aghwires@gmail.com

Notice is hereby given that the National Company Law Tribunal, Bench-1V, New Delhi has
ordered the commencement of a corporate insolvency resolution process of the AGH WIRES
PRIVATE LIMITED on 16" October, 2023.

The creditors of AGH WIRES PRIVATE LIMITED, are hereby called upon to submit their
claims with proof on or before 6™ December, 2023 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Manish Kumar Aggarwal

Interim Resolution Professional

For M/s AGH Wires Private Limited
Reg. No.: IBBI/IPA-002/1P-N00916/2019-
2020/12929

AFA Valid upto: 15.02.2024

Place: Delhi
Date: 24" November, 2023
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1- Mr. Sajid S/o Mohd. Fateh (Borrower)

At: H.No. 542 Mullapara Bhupsingh Mandir ke Samne Wali Gali
Bhujpura Aligarh- 202001

2- Mrs. Shamina W/o Sajid (Co-Borrower/Mortgagor)
At: H.No. 542 Mullapara Bhupsingh Mandir ke Samne Wali Gali
Bhujpura Aligarh- 202001
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1- Residential Property Situated at Plot Gata No. 3330, Mauza
Mullapara, Area 62.50 Sq. Yard, 52.26 Sq. Mir in the name of Mrs,
Shamina W/o Sajid, Bounded as: East- House of Shahbuddin and

Haseena, West- Other Property of Shameena, Rasta 9 Ft. Wide,
South- Property of Ruksana and Pappan
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@w TATA GAPITAL HOUSING FINANGE LINITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ga
TATA tatam Marg, Lower Parel, Mumbai-400013 CIN No. US7120MH2008PLC187552

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix |V read with Rule 8{1) of the Security Interest Enforcement Rules, 2002)

Wharaas, tha undersignad baing the Authorizad Officar of the TATA Capital Housing
Finance Limited, under the Securitization and Aeconstruction of Financial Assets and
Enforcement of Security Intsrest Act, 2002 and in exercise of powers conferred under
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002,
issued a demand notices as mentioned below calling upon the Borrowers fo repay
the amount mentioned in the notice within 60 days from the date of the said notice.

The borrowar, having failed to repay the amount, notica is hereby given 0 the bomower, in
paricular and the public, in general, that the undersigned has taken possession of the
properly described herein below in exercise of powers conferred on him under

Description of Secured Assets/immovable Properties:- All that piece and parcel of
Residential Fiat bearing No. B - 710, 07th Floor. Tower B, Admeasuring Covered Area
669.41 Sq. Ft., Situated at Andromida Planet One ad-measuring covered area
669.41 5q F1 situated at Plot Mo, GH-07, Koyal Enclave, Loni Road, Ghaziabad -
201005 (Uttar Pradesh).
e e e e e e T ————
59319260 | Mr. Smarajit Banerjee
{as Borrower) and
Mrs. Anjana Banerjee
{as Co-Borrower)

Rs. 6,689,008/ 22.11.2023
[Rupees Six Lakh Eighty Nina
Thousand Eight Only]

pulstanding as on 18-06-2023

Admeasuring 1478 Sq. ft.i.e. 137.31 Sq. Mtrs., Situated at the Project M3M Sierra 68,
Sector 68, Gurgaon 122001 {Haryana).

DATE :-25/11/2023, Sd/- Authorised Officer
PLACE:- DELHINCR For TATA CAPITAL HOUSING FINANCE LIMITED

PP SHIVALIK SMALL FINANCE BANK LTD.

‘ Registered Office : 501, Salcon Aurum, Jasala District Cemre, New Delhi - 110025
CIM : LIS2000L2020PLEI6602T

POSSESSION NOTIGE (For immovable property) Rule 8{1)

Whareas, the undarsignad being the Authonsed officer of tha Shivalik Small Finance Bank
ar. Shivalik Mercantile Co-operativa Bank Lid, under the Secunlisation and Reconstructon of
Financial Assets and Enforcament of Sacurily interest Act 2002 and in exercise of Powers

confemad under sechion 1312} read with rule 3 of the Secunty Interest {Enforcement) Rules
2002, issuad a Demand Motice dated 11-08-2023 for loan Afc Mo, DOT41007316 calling wpon

SATURDAY, NOVEMBER 25, 2023

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

AGH WIRES PRIVATE LIMITED
RELEVANT PARTICULARS

- Name of Carporate Debtor AGH WIRES PRIVATE LIMITED
2. |Date of incorporatian of Corporate Debtor | 20th July, 2011

3. |utharity under which Corporate Debloris | RaC-Delhi
| |incorporated ( regisiered

4, [Cerparale Kenlity Ma, ! Limited Liabiliy
| Meriifization No. of Camoraba Dabaar

L2 DL IPTC 22257 T

3. |Address of the r-éﬁstered office and
|principal office {if any) of Comparate Debbar

Regisiered Office: A-13 / B-1 Extensien, Mahan
Co Cparative Ind Est PO, Badarpur, Mathura

Riaad Maw Dalhi -110044

Corporate Address: Plat Mo 1, Sactor-16, HSIDE,
Bahadurgerh, Jhaijar, Haryana-124507

16th October, 2023

(Cony oforder recetved on 2:11-2023)

13th April, 2024 {180th day from the dabe of
Commencement of Inscivency Resoluion Process)

B fl'15:4ur=n:5' commencement dale in
[rezpect of Corporate Deblor

7. [Estimated date of clasure of insolvency

| FESORINON DrICESS

'Manish Kumar Aggarwal
Reg. No.IBEI1PA-DI2IP-NOOS16/201 8- 50201 2625
AFA Valid upte: 15.02 2024

i. |Name and Registration number of the
[Irzohvency professicral acting &= Inbeim
Resalution Prafessional

% |Addrass & emai of the intenm resclufion
| professional, as regstened wilh the board

ND)AT, E-mail: manishshikhabBigmail com

Add.: B-22, SF5 Fiats, Shelkh Sarai, Phase - 1, Delhi:|

Immaculaie Resclution Professionals Privaie
Limited, Unit Mo. 112, First Floor, Tower-&, Spazedge
Cammercial Complex, Sector-47, Soihina Road,
Guga:n-EEIME-. E-miail: ibc aghwiras mgmail.com

11, Last date for submission of ciaims A3k Decamber, 2023

10| Adkdress and e-mail I be used for
| corraspandance wilh the |rbamm
| Rasolution Profassianal

12 | Classes of crediors, if amy, urder dause (b) |Not Applcable
| of sLin-sacton (B4] of section 21, ascartaned
| by the Inferim Ressalufion Professiona

13 | Mames of insolvency professionals identified
| o artas authorsed represantative of credion
| Inaciss (thraenames for each class)

Hiod Appiicabla

14.| [a) Refevani forms and

(o) Dedails of authorizad regrasendalives

are avaiable at
Motice is hershy green thet the National Compariy Law Tribural, Banch-v, New Dedhi has ordered the
cornmanciment of a comporats insalvancy resolution procass of e AGH WIRES PRIVATE LIMITED on
16th October, 2023
The creditors of AGH WIRES PRIVATE LIMITED, are herety called upon to submit their claims with proof
o ar balore Bih December, 2023 o tha interim rasalubion pralessional al the address manlionad against
entry Mo, 10
Thefinancial creditors shall submit thesr claims with proaf by electoonic mears oniy. All other creditors may
subimil the claims wilh pracd in parsan, by post or by aleclrond means
Submission of false ormisleading proofs of claim shall atiract penalties.
Manish Kumar Aggarwal

Interim Resolution Professional for AGH Wires Private Limited

{2 'Wab bk hito s iweie bbugov ubamalcownioads
{b} Mod Applicabie

Date - 24.11.2023
Place: Dells

Regn. No.: IBEVIPA-D02/1P-NOD316/2013- 2020012329

Tender Cum Auction Sale notice for sale of immovable properties

A'c : Ms Arunasch Jhonathan
Branch | Mayur Vihar, Delhi

Tender Curn Auction Sale Notice for Sale of Immovable Assels under the Secuntisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act. 2002
read with proviso bo Rule 8(6) of the Sacurity Interast [Enforcemeant) Rules, 2002

Motice is hereby given 1o the public in general and in paricular to the
Borrowers/Guarantor that the below described immaovable property morlgagedicharged
to The South Indian Bank Lid, Branch Mayur Vihar {Secured Creditor) at D 29, Ground

Authorised Officer, The South Indian Bank Limited, Regional Office Delhi Regional
Office at Plot No. 21,214, 3rd Floor, Pusa Road, Karol Bagh, New Delhi — 110005
{Secured Credior), will be sobd on *As is where is°, “As is what i, and * Whatever there
Is" {with respect to the lie, nature and physical status of the secured assebtz) on
18.12.2023 at 12:30 PM, The South Indian Bank Ltd, at plot no 21,2111, 3rd floor,
Pusa Road, Karol Bagh, New Delhi -110091(Place of Sale), for recovery of an amount
of Rs, 41,40,138.00 {Rupees Forty One Lakh Forty Thousand Cne Hundred Eighty
Eight Only) as on 20.11.2023 due to The South Indian Bank Limited, Branch Mayur
\ihar, along with further interests, costs & expenses (Secured Creditor) from the
Borrower Ms Arunasch Jhonathan and Guarantor Mrs Reena Massey, both residing at
Mo, 713, Pockal 5, Mayur Vinar Phase -1, East Delhi, Defh, 110091, The Reserve Prica
for the property described under Schedule “A” will be Rs, 65,00,000.00 (Rupees Sudy
Five Lakh Cnly] and the Eamest Money Deposd (EMD) will be  Rs, 65000000
{Rupeas 5ix Lakhand Fifty Thousand Only).

Wofice Ts Riereby given to the publlc in peneral and in parbcular o the bormower(s| & guaranio

BRANCH OFFICE : BRANCH ADDRESS: BUILDING NO. 5-8, UPHAR CINEMA COMPLEX. GREEN PARK EXTN. NEW DELHI-110016

BRANCH OFFICE : SHOP NO. 301 & 302 LAXMI CHAMBERS 69, RAJPUR ROAD, DEHRADUMN -248000
f[) Indkcated In Column no-A that the below descrived immaovabie propery (1es) descrbed In Golmn
no-l mongagedicharged o the Secured Crediior, the constructive/Physical Possession of which has been taken (as described in Column ro-C) by the authorized Officar of Mis PNE Housing
Finznce Limited/Sacured Credior, will be sold on “AS 15 WHERE 15, A3 |3 WHAT |5 and WHATEVER THERE 15 BASIS" as per the details menficned balow
Matice is hereby given to borrgwer|simortgagor(siLeqal Heirs, Leqgel Representative, (whether Known or Uinknown), exacutar(s), administratons), successar(s), assignes(s) of tha respeclive
bomowers! morlganonls)(since deceased) as the casa may be indicated in Column no-4 under Rule-8(8) & 9 of the Security Interast Enforcement Rudas. 2002 amendad a5 on date. For datailed
tarms and condilions of tha zale, pleasa refer ba the link provided in W's PNE Housing Finance Limifedisecured credilor's wabsile i.e. www.pnbhousing.com,

SERVEL INDIA PRIVATE LIMTIED
(A company under Corporate Inselvency Resolution Process)
CIN: UT4900DL1982PTCO013994
Registered Office: Unit No. 531, Fifth Floor, 5.G. Shopping Mall,
D.C. Chowk, Rohini, Sector - 09, Delhi - 110085
Email: resolvesipli@gmail.com | Mob: +91 - 97187-34548
Public Notice of Servel India Private Limited 41st Annual
General Meeting through VC and Related Information:
Motice is hereby given that the Servel India Private Limited 41st Annual General
Meseting {AGM) of the members will be held on Friday, December, 22nd, 2023 at3.30
pm 15T through video conferencing (VC) ! Other Audio video mean to fransact the
business as sef out in the notice
Notice of AGM along with Annual Report 2022-2023 would be sent only through
alectronic mode to those shareholders whose email address are registered with the
Company.
Further, the Company is pleased to provide Ballot paper for voting, to all the sligible
shareholders, those, whose name appears inthe Register of Members.
Members, who have not registered the email address so far or want to change their
email, are requested to register/change the same with the Resaolution Professional of
the company by sending mail on resolvesiph@gmail.com.
For Servel India Private Limited
Sdl/-
Reetesh Kumar Agarwal
Resolution Professional

Date: 24.11.2023
Placae: New Delhi
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IMPORTANT NOTICE- MERGER OF BRANCHES
&5 per DFS nobification no CG-0L -E-04022030-21 6535 dated 04th March 2030, Corporation
Bank and Andhra Bank was amalgamated with Linion Bank of Indsa we f 01.04.2020. iIn
rationalization process one of cur branch located near ko each other are being merged wel
06.01.2024 1o form one branch. Merging branch will be shifted {o the branch address as per
rmentioned balow on 06.01,2024. The details of marging branches and respective retained
branches are mentioned below: -

5. |Merging Address of | Retained Address of

Mo, |Branch Mergi_ng Branch |Branch Retained Branch

1 |Union Bank of India, |Plot No. 17 & 18, |Union Bank of India, | Piot Mo. &, Ground
Ghaziabad Ground Floor, | Kaushambi Branch |Floor, Arrow Estate
Mid Corporale PO Kaushambi, | [584035) Tower, Seamant
Branch {H89087) haziahat, ' Wihar, Kaushambi,

LIR-20040 Dist, Ghaziahbad,
LMiar Pradesh 201010

Our Ghaziabad Mid Corporate branch (5890097 i being mergad with our Kaushambi
branch (564036) and the Merged branch Ghaziabad Mid Corporate branch (585087 will
bea shifiad from its present address Plot Mo. 17 & 18, Ground Flioor, PO Kaushambi,
Ghaziabad, UP-201010 to premises of Kaushambi branch (564036} whose address is
Piot No. &, Ground Floos, Arow Estale Tower, Seamanl Vibar, Kaushambi, Dist
Ghaziabad, Uttar Pradesh 201010,

&l customers of our merging branch and shifting branch are requestad to avail Banking
Services from retained branch w.ef 06.01.2024. We always assure you best of our

SEMICEs Union Bank of India, Regional Office Ghaziabad

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

Branch office: Ghaziabad

L&T Finance

DEMAND NOTICE
Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein after referred to

as The Act)

We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as
you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a
result, the loan account has been classified as Non-Performing Asset (NPA) in the book of account in accordance with the directives relating to asset classification
issued by the Reserve Bank Of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
and hereby calling upon to repay the amount mentioned in the notice appended below to the L&T Financial Services. (Formerly known as L&T Housing Finance
has merged with L&T Finance Limited (‘LTF’) w.e.f. 12th April, 2021) within the period of 60 Days from the date of this Paper Notification together with further
interest and other charges from the date of Demand Notice till payment or realization. In case you are not discharging your liabilities under the terms of this
notice, we shall be constrained to exercise all or any one of the rights conferred under Section 13(4) or Section 14 of the Act. “This is without prejudice to any
rights available to usunder the Act and/or any other law in force from time to time."”

Date: 25.11.2023
Place: Ghaziabad

section 13(4) of the said Act read with rule 8 of the said Rules. Loan Borrower/s & Demarcn)d {“;’“‘3-““: / NPAtdate 7/
; : - - : utstanding Amoun
The borrower, in particular, and tl_"EF"'m':'n anEer:il, are h'a_r'ah:l" cautioned not to deal with Account | Co-borrower/s g Description of the Inmovable Property (Mortgaged)
the propery and any dealings with the proparty will be subject 1o the charge of the TATA Number Name NPA D Outstanding
Capital Housing Finance Limited, for an amount referred 1o below along with ate Amount (%) As On
Interast thereon and penal Interest, charges, costs etc. Irom dale mentionad below. % "HOST49T8 T T, Tanuj Kumar | Demand Notice RS, 2,53,65,742.85/- Schedule=1
The barrower's attention is invited to provisions of sub- section (8) of Section 13 of SOUTH 03230452 | Garg Date: 10/11/2023 (Rupees Two Crore Fifty | All The Piece And Parcel Of The Property Address: House No. NK-1I/519 Situated At Niti
the Act, in respect of lime available, to redeem the secured assels. % INDIAN Bank Regional Office -Delhi 15 2. Monika Garg | NPA Date: 30/09/2023 Three Lac Sixty Five Khand - 2, Indirapuram, Ghaziabad, Uttar Pradesh, 201014, Total Area Admeasuring
3. Tanuj Garg And Thousand Seven Hundred| 292.61 Sq.mtrs
Loan Hame of Obligars Amount Possassion . , o . .
Account iLegal s]-': :I & Date of Date The South Indian Bank Ltd, Regional Office - Delhi at Association Forty Two and Eighty Five [ Eastr 12.80 Meter (Wide Road)
Ha, Legal Representative(s) Demand Nollce 3rd floor, Plot No. 21, 211, Pusa Road.Karol Eﬂ-ﬂh, Mew Delhi Pin code: 110005, (Through Its . Paise) As On Date ~ ["West T2.80 Meter (Plot No. 520 And 5271)
% TP - - Partner TaI’IUJ 08/1 1/2023 Boundanes 1
10351322 | Mr. Pradeep Kumar Rs. 27,15,251 (Fupess Twenty | 21.11.2023 Phone No: 011-42331664,45128661, Email: qc1008@sib.co.in Garg) North 22.86 Meter (Plot No. 518)
E:E Bﬁffﬂ“fg:u?il_ Sevan Lakh Fiftean Thousand APPENDIX- IV-A 1 ["South22-86 Meter (Wide Road)
rs. Nirma 135 Twa Hundred Fifty One Only) i : :
Mrs. Nirmal (Co-Borrower) | outstanding as on 22108/2023 LGae provisn 1n rwta-6 (6)1
Sd/-

Authorized Officer
For L&T FINANCE LIMITED

PIT § Canara Bank

E-Auction Sale Notice for Sale of Immovable Assets under the

Securitization

Security Interest Act, 2002 read with provide to Rule 8 (6) of the Security

Recovery Section, Regional Office

A
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Description of Secured Assetsimmovable Propertles:- Al that Piece & Parcels of | | Floor, Acharya Miketan Market, Near Kukreja Hospital, Mayur Vihar Phase - 1, East Plot no. 39, 1st Floor, Near Bohra Hyundai, Neelam-Bata Road, Fandabad
Rasidential Flat'Apariment bearing Mo. MS - 5311402 14th Floor, Tower 53, Delhi. Delhi- 110081, the Physical Possession of which was taken on 09.08.2023 by the Ir mml Contact no. 0129-2413997 email id; rofbdrec@canarabank.com

30 DAYS SALE NOTICE

and Reconstruction of Financial Assets and Enforcement of

Interest (Enforcement) Rules, 2002

Motice is hereby given to the public in general and in the Borrower (s) and Guarantor (s) that the below described immaovable property mortgaged/charged to
the Secured Creditor, the Possession of which has been taken by the Authorized Officer of respective Canara Bank Branches, will be sold on "As is where is”,
“Asiswhatis, and “Whatever there is" E-auction arranged by the service provider of following details.

any claim against the authorized officarSecured Craditors in this regard at a ixler date,

by} I the event of any default in payment of any of the amounts, or ifthe sale is not complatad by reasons of default on the part of the purchasesbidder within the aforesaid time limit, the
bank shall be antiled to forfeit all monies paid by the purchaser/bidder till then and put up the securad azset(s) for sale again, in ite absolute discration. Further, all costs, axpenses
incurred by the bank on account of such resale shall be borme and paid by the defaulting purchaser.

) Aucton/bidding shall be only throwgh "Online Electronic Bidding™ through the website wenw. Indianbankseaucton.com. Bidders are advised o go throwgh the website for detailed
terms befors taking pariin the e-auclion sale proceedings

d) The property can beinspected, any tme with Prior Appointment with Authonzed Officer on or before the date of submission of EMD i.e. 22.12.2023.

the 1. Late Sudheer Kumar (Borrower) Slo Mr. Dharam Pal Singh Through iis legal heirs SECURED ASSETS
Ria H. Na. 111, Moor Nagar-1, Sihan| Ghaziabad U_P 201001, 2 Mrs. Munesh Devi (Lagal Schedule "A” LAST DATE OF RECIEPT OFEMD IS 22.12.2023 UPTO 5:00 P.M.
Hair) Wio Late. Sudheer Kumar Rio H. No. 111, Noor Nagar-1, Sihani Ghaziabad U.P
20101, 3. W Ani Kumar (Logal o) SioLate SudhoerKumar RoH. No. 1, Noor | || 50000 o | e Resna Hlossey DATE OF E-AUCTION IS 26.12.2023 12:30 PM TO 1:30 P.M.
Nagar-1, Sihani Ghaziabad U.P 201001, 4. Mr. Akash Kumar {Legal Heir) Sio Late (With unlimited extension of 5 minutes duration each till the conclusion of the sale)
Sudheer kumar Rio H. No. 111, Noor Magar-1, Sihani Ghaziabad U.P 201001, 5. Mr. Description of All that part and parcel of immaovable property situated at DDA :
Deepak Kumar  Legal Heir) Sfo Late Sudheer Aumar Rio H. No. 111, Noor Nagar-1, property LIG Flat Mo. 713, Ground Floor, with plint area of 80 Sq Mirs, §L| Branch Nama/ Name & Address of Brief Description of Total Liabilities as | Reserve Price Earnest Money Evtas oo o
Sihani Ghaziabad U.P 201001 , 6. Mr. Vikash Kumar (Legal Heir) Sio Late Sudheer aslong with right to use common amenities, facilifies, No. the Bomowers) | Guarantorls) Propertyfies on specified Date linRs) Deposit {(EMD) IFSC CODE
H.l.lnw E.Ilﬂ H HI:I. 111. Hﬂﬂr Hag&‘f"‘. Elhani Ghﬂl‘lﬂhad U.P 251 U|:|'1. .Ir. Lat'ﬂ‘ Dhal‘am Pal EES-E‘!“E”‘IEE" ”ghtg E‘.l':i51.inﬂ. appurtﬁnant mEfﬂ':lrl 5;1”3“3 in DD_"_',' :h h] anw
Singh (Co-Borrower'Mortgagor) Slo Mr. Tej Ram Through its Legal Heir Rio H. No. 111, Rozidantial Araa F'I]Ekl.'—'"r -V, Mayur Vinar-|, East Delhi 1 Sh, Mohil sha — ——
werlMortga _ fi -V, har-l, East Delhi, : , ma (Authorized | Sl 209272946
Noor Nagar-1, Sihani Gheziabed U.P 201061, & M. Shree Om (Legal Helr) Sio Lake Bounded on North - Flat No.T06, South — Road, East — Road B o . o, Seo7 D, Farkbad Total llabllitles 38 N megtar | Resit2
Dharam Pal Singh Ric H. No. 111, Noor Nagar-1, Sihani Ghaziabad U.P 201001 9. Mr, West—Flal 712 Owned by Mrs Reena Massey, ' 9 Branch, Address. SCO 2 & 3. Huda ownied by Sh. O Dhawan, Bounded as\10.05.2023 © Rs.| o0 Lakhis CNRBODOZ748
Arun Kumar Shrivastava (Guarantor) S/e Mr. Paras Math Shrivastava Rlo H.No. 10, el ool ! j o 13007 under. Morth: Hro. 1881, Souh: Hno. |55 55 081/- plus further SYMBOLIC POSSESSION
Sadeek Nagar, Sihani Ghaziabad U.P 201001 bz repay the amount mentioned in the notice Resena Price Rs. 65,00, 000/~ Rupess Sixty Frve Lakh only) mw Sector 9, S 1862, East Rioad, West Hno, 1864, . : :
: H e Mokile: 9560072748, Mail ID:; interest & other charges [minus recovery if any)
MY UL B - VLU oy NTIRGN LRc v R Eh SICGBA WY Wik € Eamnest hMoney Rs: 6,50,000¢-(Rupees S Lakh Fitty Thousand Only) shall be eb 18299 @canarabank com or
days from the date of receipt of the said notice, The Bomower having failed o repay the “.t' IEHi}' '.|:| ot b IT £ 00 PM on 1612 2023 Bv fﬁll}d S Nir Pak 0D (8 : mm Borrower: 1. Bh. Pulkit Dhawan S'c Sh, OP Dhawan Address: H, no, 1863, Seclor 7 D Fandabad-1210086,
amount, natice is hereby given to the Borrower(s) and the public in general that the Hepost {EWC) PAE LOEEIRRIR S S WA 3 b Ve s REWEN AL HETHI : Paidiare DO (3450691 : Guarantor: 1. Sh. OP Dhawan Address: H. no. 1863, Sector 7D Faridabad-121006.
undersigned has taken posseszion of the property described henein below in exercise of E:DE r ;}Id'TmEMTT.TS E:d Gfﬁ'ﬂi; T1hr3 ALTIN:'EE' ?]ﬂk:;'gﬂhe EN e
powers confarred on himdher under sub-section (4) of section 13 of the Act read with ruba & of utn indian Ban payaDit al New Lies or DY ' 2 | &h Gupla (Authorized Officer), Canara | )1 ¢ - PR 209277948
the Security Interest (Enfarcement) Rules 2002 on the 22nd day of November of the year NEFT to account number “0117T073000004456" in the name of EEE,?IE 1 Adcess - 1001, Shop o3 & Al ﬂ'lﬂ.t part ragj Ddarl:ﬂ- i:lfpl:lrﬂlilerl‘:' Total liabilities .35 oM Re.a1.9 Rs.8.20 CNRBO002464
2023, The Borrower(s) in particular and the public in general are hereby cautionad nof o deal “Authorised Officer under SARFAES| Act” {IFS Code 4, Bat Harhware Hm:l—ﬂil:'m. Hanana ; ':Dmpns_'ﬁ-q CF RO . n.n. 10.08.2022 : Rs Lakh Lakh
with the property and any dealings with the propsrly will be subject fo the charge of the SIBLODD011T) with Karol Bagh Branch. Confact No, S50082464 sanice providaror | 200 Sq. yds., comprised| 66,22 681.31/- plus further SYMBOLIC POSSESSION
S Caull g B Lick Jovath anrumk of R 1, 5, 0008-Lmpanes Swnmirisn Lak Encumbrances The Authorised Officer has oblained ECI search report from Mr. Pakhare DO (9480601 777/8563643144). | mustino, 35, Killano. 61(6-10) interest & other charges (minus recovery i any)
Seventy-Five Thousand Only) and inlarest thereon. £ p Emad it eac =
B : g : o known o the Bank | 01.01:2018 to01.09.2023 and there is Nil encumbrance. d: eauctonocsicon bearing MCF no. D-1224 situated in Dabua colony, Faridabad, Haryana Smt. Pinky Wio Manmohan Kumar Sah.
The Baorrower's attention is iwited 1o the provisions of Sub-Section (8) af Sacbon 13 of the : : :
Act, in respect of time availabis, fo redeem the secured assats Date and Place 18.12.2023 at 12:30 PM at The South Indian Bank Lid. Regional 1. Smt. Pinky (Borrower) Wio Sh, Manmohan Kumar Address: Hno, 2478, 27 feel road Dabua colony, Fandabad Harvana-121005 2, Sh. Manmohan Kumar Sah{Co-Borrower)
DESCRIPTION OF THE IMMOVABLE PROPERTY of Sale Office-Delhi Plot no: 21, 2971, 3rd Floor, Pusa Road, Karol Bagh, Sl 3h, Ram Prakash Address: Hno. 2478, 27 feat road Dabua colony, Faridabad Haryana-121005.
Equitable Mortgage on the Property: Residential Plot, measuring an area of 100 Sq. New Delhi-110005. 3 | Sh. Suni Kumear el (Authorzed CRG, | Aj nart and parcel of the Residential| Total liabiliti 209272346
Yards i.e 83.61 Sq. Mtrs, situated at Khasra No. 752 MI, Village Noor Nagar, District Contact Branch Manager Contact Mo: +91 9310866761, or Carara Bank, Fandabad Hodgl Address - %pa ﬂ?ﬂ 1“?;[ ﬁanu] = ﬂ': o U' ::ﬂ':r nt; aﬂ alazln 1'35 .asﬂnn Rs.6.87 Rs.0.69 CNRBODI3398
Ghaziabad, Uttar Pradesh Registered in revenue records of Bahi No. 1, Jild No. 7776, Authorised Officer 9895550 150/Recovery Officer S87T864T030 Ackiress - Canara bank, Gaushala market, | ., party : ﬂ' X i Tl Lakh Lakh
Page No. 347-388, Serial No.16297, Dated 08-11-2013, In the name of Mr. Dharam Pal For detailad terms and conditions of the sale, please refer o the link provided in South Oppo, SBI Bark, Hodsl - Hassangur road, 3o Ram kishan admeasuring 50 54.|31,70,538/- plus further Il I PHYSICAL POSSESSION
o Indian Bank Lid, {Secured Creditor) websitei e www. southindianbank com Heryena - 121106 Contact No. S06a388060 (V5. S1ated atMCropertyno. intarest & othercharges minusrecovery ffany)
by r | W Lo . * gl : "
u::;f. k- S T Date: 21.11.2023 s/d E’Hmmh;?ﬁm 1765/3 situated at 22c Mohalia, Hodal within the limits of MG Hodal, Tehsil Hodal, Distt-Palwal _ Haryana, Bounded as
L i BT b, L B 1 A R ; 3 . - Hiis A _ : ;. i ieho,
Wesl Boad 1311 Eatl House of Jagjeel Place: Delhi AUTHORISED OFFICER Emal ¢: eauction@assi onn under Morth - House of Brij Kishore, South - House of Bhagwan Das, East- Rasta, West- House of Brij Kishore
Date: 22-11-2023 Sdi- Aythonsed Officer Borrower: 1. Mis Amit Khad Bhandar (Prop Shiv Kumar) Address: Mear Upkar cinema, 0dd GT Road Hodal- 121106 Guarantor: 1. Mr. Shyam Lal Ved Prakash Address: Shop
Place: Noida Shivalik Small Finance Bank Ltd na. 31, Mew Anaz Mandi Hodal- 121108 2, Mr. Shiv Bumar Address: House no. 61, Ward no. 10 Hodal-121106,
Dther berms and conditions:
—, . APPENDIX -IV-A E-AUCTION-SALE NOTICE FOR SALE OF IMMOVERBLE ASSETS Registered Office; - %th Floor, Antriksh a) The property is being schd with all the existing and further encumbrances whether known or unknown 1o the bank. The Authorized offices/Secured Creditor shall not be responsible in
@ P> nbL Hou sing UNDER THE SECURITISATION AND RECONSTRUCTION OF Bhawan, 22 Kasturba Gandhi Marg, New any way for any third party claimsirights/dues. The purchaser shousd conduct due diligence on all aspecis related to the property to his satisfaction. The bidder are advised to in their
: : E-AUCTION-PUBLIC SALE FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY Delhi = 110001, lerast b satisfy 1 ! ith the title and iesa of others detail ing b the secured b incluting the stz f1h b b b
Finmance Limited| NOTICEOF IMMOVABLE | INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE [T IR kKIS 72, 23705414, owr inerast ko satisfy themsalves with the fille and carmectness of others detaila pertaining 1o the secured assets including the sizefarea of the immovable secured assetin question
Cfar Ki Baat _ PROPERTY/IES SECURITY INTEREST (ENFORCEMENT) RULES, 2002| Web: - www.pnbhousing.com and also ascertan any other duesiliabidies/encumbrances from the concemed authorities to their satisfaction befare submitting the bid. The purchaser shall nal be entitled to make

Loan No. Name ofthe | Demanded | Natureof | Description of the Properties Reserve |EMD {10% |LastDateof| Bid | Inspection | Date of Known &) The property will be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during auction process
an "'"E":t:f e i It Fries ey | ot p{p] &‘ﬁf"ﬁ'“’“ ,.,T“E nTm& Mmf: 3 m;;“; f) EMD amount of 10% of the Reserve Pirce is to be deposited by way of Demand draft in favour of Authorized Officer of respective Canara Bank Branches, OR shall be deposiled
hgirs | iB) i€l {0} {E} {F) 1G} Rate (H} {n {d) if ary (K through RTGEMNEFT/Fund Transfer 1o credil of aceount of respactive Canara Bank Branches, on or befors 22.12.2023 by 05.00 pm.
NHL/GRP/1218/619399 | Rs. 91,49,000.97 | (Physical) | UnitNo.408 8409, 4thFloor Mericolex | Rs. | Rs  |14-12.2023| Rs. | 06122003 | 15-12-2023 | “NIL/ Not i) After payment of the EMD amount, the intending bidders should submit a copy of the followng documentsidetails on o befora 22,12.2023, 05.00 PM, to Canara Bank, Panhera
B.O.: Green Park & 18-04-2022 Easl Piot. 21, Cenlre Laxmi Magar, | 67,20,0000- | 6,72,000/- | Before | 20,000/ | 10:00 AM. - | 10:00 AM Applicable Khiurd Branch. by hand or by email
Mrs. Ritika Jain (Borrower) Mr. Sudeep Wetw Daihi, Crelhd, India, 110092 0330 P, GS=aPm. | 030 P ii) Demand DraftPay order towards EMD amount. If paid through RTGS/NEFT, acknowledgemant recaipt thereofwith UTR Mo.
_Jain, Mrs. Purnitma Jain {Co-Borrower) | | i ATy S R ISR N H—— iii} Photocopies of PAN Card, 10 Proof and Address proof. However, successful bidder would have to produce these documents in original o the Bank at the time of making payment of
HOU/GRPI0916/321298 | Rs. 30,43,663.09 | (Physlcal) | Fat No - ABA 1. Ground Floor, Crescent Rs. | Rs. 14-12-2023 | Rs. | 06-12-2023 | 15-12-2023 | “NIL/ Not balance amount of 25°% of bid amount
B.O.: Green Park & 15-11-2018 Parc, NH-24, Ghaziabad, Uttar|30,32,0000-| 3,03,200/- | Before | 10,0004 | 10:00 AM. - | 10:00 AM. -| Applicable : ¥ 5 : :
e y i : ! . ; Iv) Badders Mame, Contact Mo. Address, EMail 1D
Mr. Sunil Kumar (Borrower| Pradesh India-201001 05.30FM. VRN, | AEAFM ‘s Alcdetails B i f f
Tl R e e Elﬁiahﬁjd;r ml:lg-:fllf‘hmws;nxes ufm'jl:lu-:lE'MEHaII be refunded to them, The EMD shall nolca tergs
. : ; FTY - ¥ . _ eposited by Ihe unsuccesshel Didder unded to them, The 1l nod carry any interest
W%I%Ff[ﬂlmﬁﬂﬂ | B | EAREH) Qgg;ﬁ;"ﬁ%r i aﬁegggrlg EEE&% u.ﬁiium- 1 Aﬁ'ﬂm_ e mif['jm_ A | ﬁ:;il'i'::r:ﬂﬁ h} Auction would commence al Reserve Price, as menlioned above, Bidders shall improve their offers in muliplies of Rs. 1000/~ The bidder who subrmils the highest bid (above the
Mr. Trepan Singh — 1313, Measuring Area £1.43 Sq. Mis, | | D530 PM. | | 05:30PM. | 02:30 PM Resarva prica) on closure of 'Online’ auction shall be declared as successful bidder. Sale shall ba confirmad in favors of the seccessful bidder, subject to confirmation of the same by
Mrs E:h' lanﬂ-a“n'.-rljﬂa Wauza Jeevangarh, Pargana Pachwadoon, Tehsil Vikasnagar, Dehradun, Uttarakhand, India, 248198, Boundaries As Per Sale Deed : North : the securad credior.
A g o | atudrs L:_riﬂg ?3-11 IEtFéi Srnnil':i: La::' ﬂ?%ﬁ.ﬂﬁ@ﬁ;ﬁlmgrﬂé 3 FéinEali_ls%iIaarﬂ nf(}lli_ljr&r"'s&galglf "é"ﬁﬂill_:”‘@ 3_'"1:' F'}-T'i'_l"l"}fl I} The successful bidder shall deposit 25% of the =ale price {inclusive of EMD already paid), immediately on declaring hinvher as the successful bidder and the balance within 15 days
Ji Side mﬁsﬁﬁ S'Ft Eﬁﬁ:nﬁfmm%de r.1?asj'-in;| 13.5 Ft West - 18 Fﬁfvaﬂeaé“esssage: Sirlg ﬂggﬁﬂma 135 Et RN el LA from the date of confirmation of sale by the secured creditor. If the successful bidder fails io pay the sale price, the deposit made by him shall be forfeited by the Auvihonsed Officer

without any nofics and property shall forthweth be put up for sale again,

|1 For sale proceeds of Rs, 50 (Rupees Fifty) lacs and above, the successiul bidder will have bo deduct TDS &t the rate 1% on the Sale procesds and submil the original receipt of TDS
carlificate to the Bank,

k) All charges for conveyance, stamp duly/GST  registration charges atc., as applicable shall be bome by the successful bidder anly.

[} Authorized Officer reserves the right to postpone/canced or vary the terms and conditions of the e-auction without assigning any reason thareof.

In case there are bidder who do not have access to the interned but interested in paricpating the e-auction, they can approach concemed Regional Office, as a faciliiating centre, for
further dedails Contact Mo, Ph. 0128-2413%97T Email id: rofodrec@canarabank. com

*Together withi the further inferest [@18% p.a. as applicable, incidanial expenses, cost, charges ete. incurred upto the date of payment andior realization thereof. ** To the best

knowledge and infermation of the authorized Officer of PNE Housing Finance Limited, there are no other encumbrances! claims in respect of above mentioned immovable/secured

assets except what is disclosed in the Column No.-K. Further such encumbrances to be catered/paid by the successful purchaserbidder at his/her end. The prospective purchaser|s)i
bidders are requested {o independently ascertain the veracity of the mantioned encumbrancas.

1. As on date, there is no order restraining andor court injunction PNEHFLthe authorzed Officer of PNBHFL from selling, alienating andior disposing of the above immovable propertiesfsacured
gssels and slatus s mentioned in caluma no-K

2. The prospective purchasen'bidder and interested parties may independently take the inspection of the pleading In the proceedingsionders passed etc. if any, staled in column ne-K, Including
but not Emited 1o the title of the documents of the tile peraning theraio avedabie with the PNBHFL and sabisfy themselves in all respects phor to submiting tendenbid apgplication farm or
miaking Offar(sh. The badder(s) has b sgn the barms and condilions of this auction along with the Bad Farm.

3. Please nabe ihat in terms of Ruke 9(3) of the Security inferest (Enforcemend) Rules, 2002, te hidder(siihe purchasar is legally bound to deposit 25% of the amaunt of sale price, [ncusive of
earnes! maney) on the same day or nofd lalar than next workng day. The sale may be confirmed in favour of (biddenis| only aftar recaipt of 25% of tha sala price by the sacured credibor in
accordance with Rule 9(2) of the Secunty Interest (Enforcement) Rides, 2002, The remaining 75% of the s sallle consiteration amount has §o be deposiled by the purchaer within 15 days'
from the date of ecknowletgement of sale confirmation letter and in defawl of such depasit, the authorized officer shall forfait the past peyment of sale consideration smound within 15 days
fror the dabe of expiry of mandalon J.varit-:l of 15 dayz mantonad in the sak confirmalion latter and the ﬁr:ﬂuﬂyrsumrm azsal shall be resold as per the provizsions of Saraasi AcL

4, Wiz C1 India Private Limited wnu{ be assisting the Authorised officer in Wndumin? sale through an e-Auction having its Corporate office at Plot Mo, 68, 3rd Floor, Sector 44,
Gurgaon, Haryana 122003 Website - vaw. bankeauctions.com For any assisfance relatad to inspection of the property or obtaining the Bid Documents and for other query
or for registration, you have to co-ordinate with Mr, Nadeem Khan (For Green Park Branch) & Mr. Mukesh Vishnot (For Dehradun?rand}] Toll Free No,: 1504 ﬁlﬁlﬂ-ﬂn. Ej&ail :
auctiond pnbhousing.com, is authorised Person of PNBHFL or refer to waww. pnbhousing.com.

PLACE:- GREEN PARK, DEHRADUN, DATE:- 24.11.2023 Sd/- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED

financi“. ep.‘ .in

SPECIAL INSTRUCTION
interes i

New Delhi



25 AdeR, 2023

12|m

, 1908 20 ¢ QA
Frawmerett: 2016 @ 99 38 o idd MO Qer g gaer

w fafyr efreemor, 7€ fooelt do-v & 2ol T9mT uineew fafies (diEt) & ufitmmue s9m |

FUR favaiE qem Wit (3 ;) 1721/TFE/2019 H SFETH. 1305,2022 H SMETH. 1526,2023

[ar F,

1. RIS PAR e, 7 o AR foeei, SR 4, TiEh % v faeres e v § - 77, o ey, dem)
B9 I, 9=TE 32 991 ®i< 5,58, 37 9 U, IR, I8 20

2. U IR, 99 IS0 R 5, W F Yo R, T Wi ¥, SIHTH A, 39, 19 Wi, BN,
3R, == 20

St for gt T S Sremd, Tl SR Uisiaed fafiiee & uRemiaes | STEE, 2016 W 4R 66 % 3fdid SEY

1305/2022 H SMETH. 1526/2023 TR R & o S for ISfigpd <1 rsfora O e e | o |

o ol st (TliTere)

fewet, dWo-v % R faf¥r 19.10.2023 % AU H IR JRIE BRI $H TAFIS A T H TAERT

T e € fop SfeRTa sveren Wittigha Safer STeren tfrerrl 3 WIeH A WATT TTETerel, E et ®IE € % 9

28.11.2023 %! IR & 32 o faf¥r & w9 W et srufkefa § wmet @1 fof foram smeem

TH/-

ot weteer srergd|

THN T WiSegw fafieg o wieemae)

ust. & IBBI/IPA-002/IP-NOO0O71/2017-18/10205
UAl: 23 eh UNAT, 3T hid WiT, U8 34|

e satyadevifcs @gamil.com

QP PfUcs Frefear wga d fofdcs
. Fratae: 11Ff A, ZmEw g PR feew o, T
Tﬂfﬂm W, WA NG, (AE-400013 HEAETA 4 UGTI90MHI00SPLC 187552

HealT difed (I0 Fafr 2q)

(ufapfer Ba wads feramady, 2002 & G 801) & wre ofde ofdfdme (v & segem)
wall, WEEEE |, =T fited eefin wwEd s ® R ke @ ' o8
e 10 s e = I 5 e B | - O ™ T v 51
e uferfe R (wEeE) Fome oo & PO oA & T OfdE 0w 13(12) F oA WEd
105 1 b I i B e 1 e o e e R T e e ) B i R
aftfer azeran w1l &1 5 ‘I e ek wE ) ffE @ so faw & e e @t ouin i ond
watET e T IR oty w0 F ooreern wabere w fer w8 wen o HETeT o
i B M e A L B R B et 1 B R R B e b S s B
T 1304) T MET FHES que Ml W N W g el T afee S O e ey
G T g el e e B 1 R e B L
P o R = o T - i e - e R W o e

g WA & T W WarEEn s e
Sfvee Fraflin w

B b e e FIR = i e v = L e s e W o e E o | e e o e B B L e i e 7 e

| e () 3 TRl Fogd & g e welies w1 2 airee Fid By 5 R o i o ul sl a2 (4) B i 5wy v
1 Y| T andlesmed] T w97 i §
| Tersmy = 3 FPTAEEE HuT A S S UHEE Wod B A ¥ O S uRl R s g 1 el ol @ sEm 9w w39 aeind &)

| wRTRnfy =1 favi=s =1 oEd ¥

(3 Chola HIAHEHH 3w2dZ W0 GEAY wwHr fafuzs
Emier a better life  wi0TZ wrdieny . WiEr 92 Al sa 0" ss, 3w di-a, faw ot me dulzys vz, wpedl, Yead-socoaz
I ERNEY - E0 w3 U WH, Wiz s, W gar A wEer wnn, wf faeeli- 110008

o T, Ty wismiat & efndEmrn o geiE s gfngi e o sfilEem, 2002, yer o bl o e O, siemimem
e 18 wEas weE e & whoers sfaed] e | v Wil e (oEs) ek, pooz F w3 F e dlad gm0z F
e WaH A W wTE BN ardiEsEed | i gEEr wiEmm () o alt i w s et HiE w ey (=) 8 B A el o E
=Rl HE I e i 8 B S oo 59 B e wgeen o itk ol i wfem () o gaid af &, & wrg 30w mmm g we w
Terdor Fmm =

Teradl it o W61 TR ST AT S S S e () O aivl ol S sy st O Wiy s B R e
i Em

airyfreraer safule o um 130 ) & steie moneer el werE e Eel B oy G ol iy % oul el o il e vy w1 wli

st sl @ el @ 9 W
Hrf framgda (ofras) =8 faedl A
o & fag =iftw & wsg #
e TaEdE (S gAarEr aE)
fereen T s o (e wEr
7] faesit v @9 26102023

Registered O

MOTICE

Eicher Motors Limited

Select Citywalk, -3 District Centre,
Saket, Mew Delhl, Delhl,
MOTICE is herreby giveen That the certificade]s] for the undermentioned securities of the
Company has'have been kostmeslasd and the hodder|s| of the sasd securmtles |
appdicant]s] hasthave applied o the Company o issue duplicale cerificate[s],

ffice: 3rd Floor -

Ay person who has a claim in respect of the said secunles should lodge such
clakm with the Company at its Reqistered Office within 15 days from this date, alse
the Company will proceed (o ssue duplicate cerdilicate[s] without furtber imlimation.
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